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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 24.02.2022 (THURSDAY) 

COURT –II (VIRTUAL MODE) 

10:30 AM    

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 

   For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 205 of 2020 

& I.A. No. 2428 

of 2021 

 

Shri Shyam Haribhau Sapkal & Ors. 

Vs. 

The New Akot Cotton Ginning and 

Pressing Company Ltd. & Ors. 

 
 

 

Gaurav Rana  S.K. Jain-R1-2 

Hrishikesh Chitaley 

V.K. Singh-R1 to R6 

Yahya Batatawala-

R1 & R2 

 

   For Directions 

2.  Review 

Application No.  

04 of 2018 in TA 

(AT) (Compt.) No. 

17 of 2017  

Old Appeal No. 

55 of 2016 
 

JK cement limited 

Vs. 

Competition Commission of India & 

Anr. 

P.K. Bhalla Atul Dua  

Vasanth Rajasekaran, 

Ankush Walia for 

Builders Association 

of India. 

    

   For Admission (Fresh Case) 

3.  Comp. App. (AT) 

(Ins) No. 166 of 

2022 

 

Subhash Chandra Goyal  

Sole Proprietor of Goyal Enterprises 

Vs. 

K B Ispat Private Ltd. 

 

Vivek H. Shah Anushree Kapadia 

 

   For Admission (After Notice) 

4.  Comp. App. (AT) 

(Ins) No. 667 of 

2021 & I.A. No. 

1916 & 1751 of 

2021 
 

Balkrishna S. Pawar & Ors. 

Vs. 

Vikas Prakash Gupta 

Resolution Professional of Corporate 

Debtor & Ors. 

 
 

Mrunal Dattatraya 

Buva  

Vikram Hegde 

Shantanu Lakhotia-R1 

Himanshu Satija 

Mahesh Agarwal-R4 

5.  Comp. App. (AT) 

(Ins) No. 704 of 

2021 & I.A. No. 

1868 of 2021   

 

 

The N.R.C Employees' Co-Operative 

Credit Society Ltd. 

(Through Its Secretary Sh. Ganesh 

Hendrya Konkar) 

Vs. 

Vikas Prakash Gupta 

Resolution Professional, NRC Ltd. & 

Ors. 
 
 

Shashank Khurana Vikram Hegde 

Shantanu Lakhotia 

-R1 

Himanshu Satija 

Mahesh Agarwal-R2 
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6.  Competition App. 

(AT) No. 14 of 

2021 

 

 

Grasim Industries Ltd. 

Vs. 

Competition Commission of India & 

Ors. 

 

Nisha Kaur Uberoi  Shama Nargis 

Samar Bansal 

Manu Chaturvedi-R1 

Gaurav Mitra 

Ishan Roy-R3 
           

   For Hearing 

7.  Comp. App. (AT) 

(Ins) No. 644 of 

2020 

 

 

NRC Employees Union  

Vs. 

Vikas Prakash Gupta 

Resolution Professional & 

Ors 

. 
 

With 

Archit Krishna Vikram Hegde-R1 

Aashna Agarwal-

R4 Nishit Agarwal- 

Intervenor 

8.  Comp. App. (AT) 

(Ins) No. 662 of 

2020 & I.A No. 

1142 of 2021 

 

 
 

All India Industrial and General 

Workers Union & Anr. 

Vs. 

Vikas Gupta, 
Resolution Professional & Anr. 

 
With 

Ronita Bhattacharya Vikram Hegde-R1 

Himanshu Satija-

R2 Nishit Agarwal- 

Intervenor 

9.  Comp. App. (AT) 

(Ins) No. 48 of 

2021 

 
 

 

Shivkailash Babadin Shukla 

Vs. 

Vikas Prakash Gupta 

Resolution Professional & Ors. 
 

With 

Shreya Singh Pratibhanu Kharola-

R1 

Himanshu Satija-R4 

10.  Comp. App. (AT) 

(Ins) No. 223 of 

2021 

 

 
 

Kalyan Dombivali Municipal 

Corporation 

Vs. 

NRC Ltd.& Anr. 

 
With 

Samrat K.Shinde Ashna Agarwal 

Mahesh Agarwal-

R1 

Vikram Hegde-R2 

11.  Comp. App. (AT) 

(Ins) No. 286-287 

of 2021 
 

 

 

Mahavir Nalwaya 

Vs. 

Vikas Prakash Gupta & Ors. 

Resolution Professional, NRC Ltd. 

 

Manish Paliwal Pratibhanu Kharola-

R1 

Mahesh Agarwal-

R2 

12.  Comp. App. (AT) 

(Ins) No. 1122 of 

2020 
 

 

Shailaja Vaibhav Patil & Anr. 

Vs. 

Harshad Deshpande & Ors. 

 
 

With 

Gaurav Nair  CMA Harshad 

Deshpande 

Rohit Rathi-R1 

Rahul Totala-COC 

Harsh L. Behany-R5 

13.  Comp. App. (AT) 

(Ins) No. 1123 of 

2020 

 

 

Citi Co- Operative Credit and Capital 

Ltd. 

Vs. 

Harshad Deshpande & Ors. 

 
With 

Anne Methew  CMA Harshad 

Deshpande 

Rohit Rathi-R1 

Rahul Totala-COC 

Harsh L. Behany-R5 

14.  Comp. App. (AT) 

(Ins) No. 11 of 

2021 
 

 

P.L. Adke 

Vs. 

Harshad Deshpande & Ors. 

Varun Singh  Rohit Rath-R1 

Rahul Totala-R2 

Kritya Sinha-R3 

Pranati Bhatnagar-

R5 & R6 
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15.  Comp. App. (AT) 

(Ins) No. 399 of 

2021 & I.A. No. 

1809-1810 of 

2021 
 

Union Bank of India 

Vs. 

Rajdeep Clothing and Advisory Pvt. 

Ltd. & Ors. 

 
With 

Pramod B. Agarwala Prateek Gupta-R1 

Smiti Verma-R14 

Ravi Kapoor 

Nipun Singhvi-RP 

Vishal J. Dave-R15 
 

16.  Comp. App. (AT) 

(Ins) No. 402 - 

403 of 2021 

Brijendra Kumar Mishra 

Vs. 

Krishna Knitwear Technology Ltd.& 

Ors. 

 
With 

Nidhi Mohan 

Parashar 

PrateekGupta 

Vishal Singh-R8 

17.  Comp. App. (AT) 

(Ins) No. 688 of 

2021 

 

Union Bank of India 

Vs. 

Kaushar Textile Pvt. Ltd. & Ors. 

 

Aayush Agarwala  Kumar Anurag 

Singh-R1 

Honey Satpal-R2 

18.  Comp. App. (AT) 

(Ins) No. 847 of 

2021 

 

Regional Provident Fund Commissioner, 

Thane  

Vs. 

NRC Ltd. & Ors. 

 

D. Rajeshwar Rao  Mahesh Agarwal 

Himanshu Satija 

Divyang 

Chandiromani 

19.  Competition App. 

(AT) No. 07 of 

2018 

 

The Board of Control For Cricket in 

India 

Vs. 

Competition Commission of India & 

Anr. 

 

Rao Vishwaja Samar Bansal 

(R-CCI) 

20.  Competition App. 

(AT) No. 43 of 

2019 

 

 

Ashokbhai M. Mehta  

Vs. 

Competition Commission of India 

& Anr. 

Kaushal Kumar Niti Richhariya 

 

 

 

 

  Copy to: - 

                                                                                                                   By order of Hon’ble Chairperson 

1. Notice Board                                    -sd/-  
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